IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 4 r
~ JODHPUR BENCH, JODHPUR = %f -
 ORDERSHEET ~ - . Zt o

APPLICATION NO____. OF.

- Applicant (s) ) . Respondent(s)

* Advocate for o N Advocaté for
Applicant(s) ~ - - -~ = - o Respondents (s)
Notes Of the Registry "~ Orders Of The Tribunal

OA NO. 171/2003 -

nate of Crder
24,09.2004

ﬁvﬁp . Mr. Ashwini S\amy, counsel for the.

app licant, present,

Mr . Kailash Nath Joshi, counsel for ﬁhe"

respondents is also present.

Thé'learned counsel for the apélican.;
Mr. Swamy submits that the applicant isno.
more and the application therefore, has
becbme infructuousg Iﬁ that view of the

“r - matter, the spplication is dismissed.

' (G.R.Patwardhan)

A2dm. Manber




